
NATIONAL COMPANY LAW TRIBUNAL 
CHANDIGARH BENCH, CHANDIGARH 

CA No.9512017 
in 

CP (IB) No.151ChdICHDl2017 

In the matter of 

Punjab National Bank 

Versus 

James Hotels Limited 

Petitioner / Financial Creditor 

..... Corporate Debtor 

Present:: Mr. Atul V. Sood, Advocate for the Petitioner 

None for the Corporate Debtor. 

Notice to respondents for 08.08.2017. Notice of this application 

be sent by Speed Post and also on email address of the IRP. Response by 

IRP, if any, be filed on or before the date fixed. sh/' 
(JuSffe3:PTNagrath) 
Member (Judicial) 
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Subbu 
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